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BEFORE THE NATIONAL GREEN TRIBUNAL,
EASTERN ZONE BENCH, KOKATA.
Original Application 44/2024
( Earlier 108/24/PB)
IN THE MATTER OF: -

NEWS ITEM TITLED ',SAND MINING: 20 ARRESTED 40 BIG BOATS SEIZED IN
BIHAR  POLICE  OPERATION ON SONE RIVER" APPEARING IN
WWW.DOWNTOEARTH.ORG DATED 22.12.2023
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Bihar State Pollution Control Board & Ors

....... Respondent

Afﬁdavit

|
!
|
|
!
o
|
|
i

Verification

' A Photocopy of the First Information Report of Bihar
P.S. Case No. 1272 of 2023 dated 22.12.2023-

Annexure A
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' - No.-636/J/2004 | %

EXp.Date-23/01 oo EASTERN ZONE BENCH, KOLKATA.

Original Application- 44/2024
( Earlier- 108/24/PB)
IN THE MATTER OF:

EM TITLED ',SAND MINING: 20 ARRESTED 40 BIG BOATS SEIZED IN
‘ON  SONE RIVER" APPEARING N

NEWS IT
BIHAR  POLICE OPERATION
WWW.DOWNTOEARTH.ORG DATED 22.12.2023

-
N
= Applicant

VS

Bihar State Pollution Control Board & Ors
.......Respondent

LIANCE ON BEHALF OF ADDITIONAL CHIEF SECRETARY,

VERNMENT OF BIHAR .
uram Lal Das, aged about -45 years,

AFFIDAVIT OF COMP
DEPARTMENT OF MINES & GEOLOGY, GO

|, Sarwesh Kumar sambhav, Son of- Parsh

by occupation service, work for gain as Mineral Development Officer, at Patna,

do hereby solemnly affirm and state as under:-
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District Mining Office, Patna Government of Bihar. I am well

acquainted with the facts and circumstances of the case and I have

been duly authorized to affirm this affidavit on behalf of the Mines

and Geology Department Government of Bihar.

2. I say that the Police Inspector, Bihta Police Station under the direction
of the Superintendent of Police, Patna vide letter no. 1934 dated
06.11.2023 proceeded to raid on 22.12.2023 at 6.00 P.M. near Village
- Pathloutia, Amnabad to check the illegal excavation of the sand. At
around 1’3.30 hours near the Amnabad Sone Diara Area when the team
reached, they found that around 40-50 boats along with 100-150
persons were engaged in illegal excavation of sand from the Sone
river and after excavating it the same were being transported through
boats. Seeing the police force the persons involved tried to run away
but after cordoning it off by the police about 20 peoples on 40 boats

= yere apprehended and taken into custody. Their names are mentioned

>R ¢




in the First Information Report. After due procedure all the 40 boats

were seized as they were involved in illegal excavation of sand from

the Sone river after blocking the natural course of flow of the river at

Amnabad Area. On such request of Rahul Kumar, a First Information

Report was registered being Bihta P.S. Case No. 1272 of 2023 dated

22.12.2023, under sections 37/9, 411, 353, 120(8), 201 of the Indian

Penal Code. A Photocopy of the First Information Report of Bihta

P.S. Case No. 1272 of 2023 dated 22.12.2023 along with entire

seizure l'ist is annexed A.

3.1 say that this incident was perhaps reported by the
downtoearth.org on 22.12.2023 and the instant suo-moto
proceeding was initiated by the National Green Tribunal, Principal
Bench, New Delhi and notices were issued

4.1 say that the State of Bihar has taken strict view of the illegal

mining activity and its transportation activity. It is further stated
é:




that regular raids and checking is conducted on major routes and
stem action is taken against the vehicles who plying with without
challan or carrying excess quantity mentioned on challan. Legal
sand ghats are also regularly checked and strict action is taken

against irregularity, if found.

. 1 say that in order to control illegal mining and transportation in the

State stringent penal provisiqns were made enhancing the
compounding fee and rate of fine for illegal mining/transportation
of minerals, as per the guidelines given by the Hon'ble National
Green Tribunal, Principal Bench, New Delhi vide its judgment

dated 26.02.2021 in OA No. 36012015.

. 1 say that the State Government has also constituted Mining Task

Force at State/ Division/ District level. It is the responsibility of the

District Level Task Force to ensure that all the mining activity is




illegal transportation, over loading, hoarding and black marketing
of minor mineral is carried on.

. That it is stated that district level officers of mining transport,

revenue and police have been conducting regular raids both during

day and at night. The details of action during last two years is
provided herein below:- 7 8 9 Period Raids FIR Arresting Vehicles

Seized Penalty Imposed.

Periods | Raids FIR Arresting | Vehicles | Penalty

seized imposed

2023-24 | 28787 4086 1888 17187 26290




2024- 2166 301 176 1306 1664.97

25(till

30.04.24)

L ‘ | B

The sand mining ghat are also being inspected by the concerned
officials and in case of any irregularity, hefty penalty is being imposed

upon the contractors at the sand ghats

8. That it is further submitted that the Department of Mines and
Geology, Government of Bihar established 24X7 control and
command centre to monitor the sand mining from settled sand
ghats through CCTV camera.

9. That it is stated that the Departmer;t of Mines and Geology hired
services of National Informatics centre (NIC) for Next Generation
Mining Management Software and incorporation of latest

g
technologies and best practices which being followed across




country in mining sector for delivery of services which aims at

following:-

a) Integrated Web, Mobile technology as enabled for transparency,

robustness, and Secured platforms.

b) Dashboards for all stakeholders along with alerts will be generated

for smooth operations.

¢) The software has been integrated with Central mParivahan
(MORTH) Portal to ensure that vehicle details are verified before

issuing e-challan.

~d) Departmental Officers and General Public also able to verify details

of e- challan through the 'Khanan Soft' Portal developed by NIC.

¢) The software will be integrated with VLTS (Vehicle Location

Tracking System) to track vehicles. The route chart will also be

- -

-
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10. That it is stated that the State of Bihar made mandatory for
vehicles carrying minerals to be painted with specific colour (Signal
Red) from 01" July 2024 so that vehicles carrying mineral can be

identified from a distance and illegal transportation can be controlled.

I'l. It is stated that check posts equipped with CCTV cameras on the
major routes of sand mining/ t/ransportation will be established to get
intensive checking of vehicles by 6fﬁcials of mining transport and

police.

[2. District Level Officers of DMG regularly inspected the sand ghat
and take actions on the violation found as per rule. The Department
of Mines and Geology constituted inspection team at departmental

level and regular inspection is being carried out at sand ghats.




13. It is further submitted that the Home Department has
also been requested to deploy additional police force in

inaccessible area to more effectively action in

inaccessible area. However it is necessary to get own
departmental force and the Department of Mines &
Geol'ogy is in p‘vro.cess .c‘)f ckeatﬁng ifs .own ’defﬁjiéated
Speciéi Mining 'P‘oli,ce Force for takintg-'ﬁstem action

against offenders.

14. it is Hﬁmbly submitted that the answeriné respondent
and its official are very much vigil on the iHanl
e;_«:ayation, storage and transp_ortation qf sand z’rn the
State. lﬁ such circumstances the instant OCriginal

Application may be disposed of in the similar terms.

- rwesh Koy ‘Sow\b\mm

ineral Development Officer,
Patna.
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VERIFICATION

|, the deponent above named do hereby verify that the contents of the

above affidavit are true and correct to the best of my knowledge which

are derived from the relevant office records. No part of it is false and

nothing materia! has been concealed there from.

Verified on 06" July, 2024.

o¥ "’0}
Lopuesh Kamow Sowb
‘ DEPONENT
gtow fawrs maweed
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identify the deponent's sigr.-. "

who has/have aff:eruce.

@é‘ Oi}— '2,t1




INDIA JUDICIAL

" GOVERNMENT OF BIHAR
; e-Court Fee

Certificate No. : BR-]JS-HTZLAILXIYRQETD
Certificate Issued Date & Time :05-07-2024 10:32:20
Account Reference :NA

Description of Document : Courtfee with Litigant details
Name of Litigant : PATNA HIGH COURT
Amount : %100

Amount in Words : Rupees One'Hundred

Issued At

The Bihar State cop bank Ltd.
PATNA-800001
BH/1482/5900108

Statutory Alert: I
1. The autheticity of this certificate should be verfied at https://indiadigitalstamps.pitneybowes.com/ or using Mobile app.
Any discrepancy in the deatils on this Certificate and as available on the website/Mobile App renders it invalid.
2. The onus of checking the legitimacy is on the user of the certificate.
3. In case of any discrepancy please inform the competent Authority.



Edh)
Unique Identification Authority of India

Jar 8/0: WYIH 1 I, Address: S/0: Parshuram Lal Das,

FIEY, AEd, AU, T9ER, Nawhath, Lohat, Madhubani, Bihar,
847231 847231

8146 7629 7471
3 DY [ www |

help @ uidai.gov.in

1947
1800 300 1947 www.uidai.gov.in

T &N
Government of India

iy TAR @G

Sarwesh Kumar Sambhav
s=7 fafr/poB : 01/01/1979
9EY / Male

8146 7629 7471
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